CHEER IGECE]

ANNUAL REPORT
2000-2001

Gy

T wRTRT ofR fafr o

SECURITIES AND EXCHANGE BOARD OF INDIA



MEMBERS OF THE BOARD

Shri D. R. MEHTA
Chairman

Member appointed under Section 4(1)(d) of the SEBI Act, 1992 (15 of 1992)

JAYANTH RAMA VARMA
Full-time Member

KUMAR MANGALAM BIRLA

Members nominated under Section 4(1)(b) of the SEBI Act, 1992 (15 of 1992)

RAKESH MOHAN
Adviser to Finance Minister
Ministry of Finance
Department of Economic Affairs
Government of India

SP TALWAR
Deputy Governor
Reserve Bank of India

V GOVINDARAJAN
Secretary
Department of Company Affairs
Ministry of Law, Justice and Company Affairs
Government of India

Ason March 31, 2001



PART |

PART 11

CONTENTS

List of Abbreviations

POLICIES AND PROGRAMMES

A) REVIEW OF THE GENERAL ECONOMIC
ENVIRONMENT AND THE INVESTMENT CLIMATE

B) REVIEW OF POLICIES AND PROGRAMMES

Vi.

Vil.

Primary Securities Market

Secondary Securities Market

Mutual Funds

Foreign Institutional Investors

Intermediaries Associated with the Securities Markets

Other Policies and Programmes Having a Bearing on the
Working of the Securities Markets

Assessment and Prospects

REVIEW OF THE TRENDS & WORKING OF THE
SECURITIES MARKETS

A) Primary Securities Market

B) Secondary Securities Market

C) Mutua Funds

D) Foreign Institutional Investors

E) Substantial Acquisition of Shares and Take-overs

F) Investigation, Enforcement and Surveillance (IES)

G) Litigation, Appeals and Court Pronouncements

(i)

Page

10
15
15
21
37
45

46

47

66
66

80
102
110
112
112

134



PART 111

PART IV

FUNCTIONS OF SEBI IN RESPECT OF MATTERS SPECIFIED
IN SECTION 11 OF THE SECURITIES AND EXCHANGE
BOARD OF INDIA ACT, 1992

A)
B)
®)
D)
E)
)
G)
H)
)

J)

K)

Regulation of Business in the Stock Exchanges

Registration and Regulation of the Working of Intermediaries
Registration and Regulation of Mutual Funds

Fraudulent and Unfair Trade Practices

Prohibition of Insider Trading

Substantial Acquisition of Shares and Take-overs

Investor Education and the Training of Intermediaries
Inspection and Inquiries

Fees and Other Charges

Activities of Research Department

Other Functions

ORGANISATIONAL MATTERS OF THE SECURITIES AND
EXCHANGE BOARD OF INDIA

ANNEXURE 1

ANNEXURE 2

ANNEXURE 3

ANNEXURE 4

(i)

141

141

141

146

147

147

147

148

148

154

155

155

159

A-1

A-2

A-4

A-5



ABBREVIATIONS

ALBM Automated Lending and Borrowing Mechanism
ALBRS Automated Lending and Borrowing Under Rolling Settlement
AMC Asset Management Company

AMFI Association of Mutual Funds in India

APRC Asia Pacific Regional Council
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BOLT BSE On-Line Trading
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LAN
MCFS
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MoU
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PSU
RAIN
RTI
S&P CNX NIFTY
SAT
SC(R) Act
SEBI
SGF
SHCIL
SRO
STA
T-Bills
UTI
VCU
VSAT
WAN
WAP
WDM
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Securities and Exchange Board of India
Settlement Guarantee Fund

Stock Holding Corporation of India Limited
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